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WilIlhe Minislerof COMMERCE be pleased 
to state: 

(a) whether In view of reduction in the 
work load of the STC MMTC and the Proj-
ects and ~qulpments Corporation of India 
Ltd. (PEC), Government propose to reor-
ganise/restructure these organisations; and 

(b) if so, when and Ihe details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) and (b). A large 
number of export and import ilems have 
beendecanalized. Hence, the State Trading 
Companies namelySTC, MMTC and PEC 
have reformulated their corporate obj~ctives 
with a view to becoming intemationallrading 
house functioning in a competitive environ-
ment principally based no-non-canalised 
trade. 

In Ihe context of reduced turnover due 
to decanalization these corporawons are 
also seeking to reduce their overhead ex-
penses by way of redeployment of surplus 
manpower to utilize them in the new areas of 
business. 

Export to West Asian Countries 

492. KUMARI PUSHPA DEVE SINGH: 
Wifllhe Minister of COMMERCE be pleased 
to slate: 

(a) the total value of exports made 10 
West Asia during the last three years; 

(b) whether the Govemment have any 
proposal to Increase the export to the West 
Asian Countries; and 

(c) if so, the details of the steps taken in 
this regard and the times proposed to be 
exported to these countries during the Eighth 
Five Year Plan? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) Exports to West 
Asian countries during the last three years 
have been as follows:-

(Value in Rs. crores) 

S. No. Year Exports 

1. 1989-90 1868.34 

2. 1990-91 1746.03 

3. 1991-92 3695.34 

(Provisional) 

(Source: DGCI&S Statistics) 

(b) and (c). There is continuing flow of 
trade between India and the West Asian 
countries. Trade with Iraq is, however, sub-
ject to economic sanctions imposed by the 
UN Security Council. Steps taken to increase 
trade and commercial cooperation with the 
West Asian COUl)lries include discussions at 
Govt. to Govt. level at the fora of Joint 
Commissions/Committees, participation in 
trade fairs and exhibitions, encouragement 
to Indian companies to establish direct con-
tacts with their counterpart organisations In 
these countries, etc. Major items exported to 
the West Asian region includingengg. goods. 
fruits & vegetables, processed foods, rice. 
tea, textiles, gems & jewellery, chemicals 
etc. 

[ Translation] 

World Bank Aid for Road Development 
programme 

493. SHRI N.J. RATHVA: Will the Mln-
Isterof SURFACE TRANSPORT be pleased 
to state: 
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(a) whether lOme roads In Central and 
StaI. sector are being consttucled with th .. 
World Bank assistance and If 10, the details 
thereof; 

(b) the names of States and the roads 
which are being lf1llrDVed and constructed 
with World Bank assistance and the total 
cost of these projects, project-wise; 

Cc) the details of the amount given by 

the World Bank, the Central Go'l8fM18nt 
and the State Govemments separately for 
these projects; and 

Cd) the time schedule fixed for their 
cofT1)letion? 

'THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT (a) 
to (d). Yes, Sir. details are enclosed In the 
attached statements I to 111. 
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KangraT .. 

494. SHRIMATI VASUNDHARA RAJE: 
WIII-the Minister 01 COMMERCE be pleased 
to state: 

(a) whether Kangra tea is famous forits 
natural flavour and colour; and 

. (b) if so, the steps taken by the Govern-
ment to popularise Kangra tea and boost its 
production? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI SAL-
MAN KIiURSHE ED): (a) Kangra toa has its 
distinctive flavour and has more cup charac-
ters (colour) than other flavour teas In the 
country. 

-(0) Tea Board havo taken a number of 
steps to improve the productivity and to 
popularise Kangra tea which includes sup-
ply of Improved planting material at Subsi-
dised cosl, free advisory service. motivation 
of small and marginallarmers, improvement 
of manufacturing capacity through coopera-
tive sector, rejuvenation and consolidation 
of existing area, intensification of research 
and development ele. Becently a tea fesli-
va'-cum- scientific siminarwas organised for 
giving a fillip to Kangra tea. 

listing of Shares of Sell 

495. SHRI SOBHANADREESWARA 
RAO VADDE: Will the Minister of FINANCE 
be pleased to state: 

(a) whether tho Delhi stock Exchange 
fisted the shares of Steel Authority of India 
(SAil) In May, 1992; 

(b) whether It had been done In accor-
dance with the norms fixed In this 
regard: 

(c) If not. the reasons therefor; and 

(d) the action taken by the Securities 
and Exchange Board of India (SEBI) In this 
regard? 

. THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) to (c). The Deihl Stock 
Exchange granted permisSion for listing of 
shares of Steel Authority of India limited in 
March. 1992 on the basis of an application 
submitted by the company and taking into 
account the guidelines lor listing of shares of 
public Sector Enterprises issued by the 
Ministry in February. 1992. 

(d) SEBI has issued on 9th April. 1992 
guidelines to all Stock Exchanges advising 
them that the shares of public sector under-
takings whict. have been diinvested by the 
Govemment should be listed by the Stock 
Exchanges and traded only after disclosure 
documents are submitted by the undertak-
ings and approved by the SEBI as wen as by 
the Stock Exchanges. 

Acquisition of Land In Andhra Prac:lesh 
for Research Centre and FIeJld Firing 
. Range 

496. SHRI DHARMABHIKSHAM: Win 
the Minister of DEFENCE be pleased to 
state: 

(a) whether revenue lands of come vil-
lages in Andhra Pradesh have been ac-
quiredfor research centre lfT1)8rt project and 
for Field Firing Range; 

(b) II so, the extent of lands acquired for 
these projects, village-wise; . 

(c) the steps taken by the Govemment 
to provide compensation or efl1)loyment to 
the affected persons; and 

(d) the amount of compensation paid 10 




